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and see the record. | assure you if anybody has said anything which I
derogatory, it will be removed. Anything wrong which should not be
recorded, will nol be recorded. Any allegation, other Members have a right
Ic give an explanation under certain prescribed rules. Now, please let us
think about the bomb blasts in this country. Shri Ramachandraiah.
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CALLING ATTENTION TO A MATTER OF URGENT PUBLIC
IMPORTANCE

Recent incidents of bomb blasts in various parts of the country-Conitd,

SHRI C. RAMACHANDRIAMH (Andhra Pradesh): Madam, this august
House has been discussing about the serial bomb blasts in various parts of
the country. A lot of details have been given. With yesterday's incidents, it
has gained more momentuim and significance, as compared to the previous
incidents. When one goes into the past incidents, it can easily be derived
that 10 create insiabilily in the country, to create strife in the country, to
destabilise this nation, a consistent attempt is being made.

Madam, if you analyse the situation, it revolves around the role of
Pakistan. Besides mndulging in cross-border terrorism, they have been
aiding and abetting the militant organsations to achieve their nefarious
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objectives in thus couniry.  They have gone to the extent of crnppling the
Indian economy by pumpng fake currency noles, laundered money, so that
ihese militant outfits can become financially sound to carry on their
activities, Madam, | want 1o draw the attention of the hon. Minister 1o the
subversive activiies of the 1SI.  The miiitant orgamsation called Hizbul
tMuattdeen came forward for discussion [t was prepared for a discussion
and it announced a ceaseflire. { do not want to go nto the details whether
that has got a personalty of 15 own of whether it 1§ a iegal entily or not
But one of its members had questioned its decision. In my opinion, the
ceasefire acceplance ilsett spoems 10 be wmprudent. i 15 the only
orgamisation which came forward. We can'l verity the bona fides of the
aorqganisation.  There are umpteen number of other militant oulfits which
have not come forward — Ulhmatety, this revolves around the roke of
Fakisian wm this country. The bomb-blasts that have taken place, 1he
kilings thal ook place yesterday, all these revolve around that only.
wWithout discussing the role of Pakistan, this subject can't be discussed in
thus august House.

THE MINISTER OF HOME AF FAIRS (SHRRI LK. ADVANI: But there
was no bomb-blast yesterday.

SHRE C. RAMACHANDRAIAM: Sir, | do agree. Sir. i is jus! a
guestion of bomb-blasis that have taken place in the country. it 15 the
disturbance thal 1s being crealed n the couniry which should be a matter
of concern.  Who is rasgp:onsible for 117 Who 15 responsible for the blasts
that 100k place either it Anghra Pradesh or in Hublh or in Wadt or in Goa?
Ulimaltely, it s the 15!, which 1s carrying on all 1hese achvities with the help
of the local mililant organsatons. The (S s financing and supporting them.
So, withoul a discussion aoow! the IS and its actnalies, | do notl think a
fruitful discussion can take place on thus subject  Madam, with reqgard 10
the direction of 1the Government .

THE DEPUTY CHAIRMAN: This 15 not a Short Duration Discussion.
It 15 a Caling Attention. In a Calng Attention you need not build up the
whole theory. You can p,(_ﬂ straight questions. It has to be completed
within one hour on the lirst day.

SHRI C. RAMACHANDRAIAH: Uttimately, | am arriving at 1hat only,
Madam, ihe Governmen! should have been more vigilant. As t said, the
other organisations have not come forward for negotiations, nol even the
Pakistan Government. Madam, | may t1ell you one thing about yesterday s
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happenings. The moment Hizbul Mujahideen came forward with the
proposal, the Jamat-e-isiami chief, Qazi Hussain Ahmed, asked Musharraf,
'‘Are you subscribing to the ceasefire?' Within a couple of days, yesterday's
incident took place. This indicates the stand of the Government of Pakistan
and other militants. So, what | am trying to say is, the Government's
direction to our armed forces to confine to self-defence, it seems, is
responsible for yesterday's killings.

Madam, with regard to intelligence, there were accusations on the
floor of this House and outside the House also during the Kargii war that
the Government was not vigilant and that the intelligence had failed in
procuring the information. Eternal vigilance is necessary, and that is the
need of the hour. f we had been more alert, then we would have been
able to contain yesterday's incident. We shouid be aware that it is a
question of elementary common sense that has failed. The militants who
are opposed to this proposal of ceasefire will definitely resort to soma
violent action against us. Madam, it may be recalled that when the US
President visited our country, there were attacks on innocen! peopls in
Kashmir. it is a question of common prudence that our inteligence
authorities should have anticipated and informed the Government and the
military authorities about it. ...[Time-beil) Madam, it is so early.

THE DEPUTY CHAIRMAN: Again you are mistaken. It is better
you read the text. ...Jnterruptions)...

SHRI C. RAMACHANDRAIAH: Madam, | have inherited -This
practice from our siders who were here sarlier. .. [Interruptions)...The Chair
was kind enough to aliow them. S¢. we have inherted this habit from
~them. ...fIntarruptions)...

THE DEPUTY CHAIRMAN: The Chair is still very kind. But the
whole thing is that the Chair has to direct also. It is my duty to direct you
that the discussion is under the Calling Attention regarding incidents of
bomb blast in various parls of the country and nof yesterday's incident
because whal happened yesterday, we have aiready discussed and closed
it.

SHRI C. RAMACHANDRAIAH: | request the Chair to be kind to me
also. How can we discuss this subject without discussing the role of those
who are responsible for these bomb blasts in this country? We cannot
discuss these bomb blasts without bringing in the role of the ISI. | think
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without mentioning all ‘these things, the discussion will not be fruitful.
. finterruptions) _.

THE DEPUTY CHAIRMAN: There were incidents of bomb blast in
your own Stale, in Goa and other places. You should speak on those
bomb biasts. You should not confine yourselt only to yesterday's incident.

SHRI C. RKAMACHANDRAIAH: Madam, this morning | put posed a
question to the Minister of External Affairs and said that the problem lies
with Pakistan and not with any organisation in India, | wanted to know
from him whether for creating a congenial atmosphere for a dialogue -- it i3
not Pakistan, it is somebody else who is controlling Pakistan: it is America
and the Army of Pakistan who are controling that country and not the
people of Pakistan -- we can exercise our influence over America, if at ail
there is any, through diplomatic channels and by restraining the IMF and
the World Bank from financing Pakistan so that it desists from
strengthening its I1S| activities in this country and is declared as a terrorist
State. "The answer | got from the External Affairs Minister was that a great
country like india need nol approach the US. What is happening today is a
twist in our toreign policy which will not be in the interest of our country at
all. If it continues ta be s0, then we will not be able to control these bomb
blasts easily in this country. Madam, my feeling is that we should not have
accepted this ceasefire and we should have been more viglart. Today
there is an editorial in a national daily of Pakistan that it was at the behest
of the United States that it has pressurised both India and Pakistan to
accept the ceasefire and negotiation. [t is good 1o have negotiations but
ultimately 1t is not going to achieve the objective. It seems that they only
want to gain time to refurbish and strenginen themselves. Madam, | appeal
to the Government once again that they should be more viglant because
these attacks might recur unless we are vigilant. Thank you.

SHRI PRANAB MUKHERJEE (West Bengal)): Madam, | would just
take half a minute because a problem arose in the morning In connection
with the status of certain molions which the Members had tabled. If you
could kindly let us know the status of these motions, we will be grateful.
This is the only poirnt that | wanted to make.

THE DEPUTY CHAIBMAN: Mr. Mukheriee, the matter which was
referred to in the House and which created an unpleasant situation is under
the consideration of the Chairman and once he takes a decision, either he
himself will inform the House or | will inform the House about what decision
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as been taken. Dr. Y. Radhakrishna Murty. | should remind you that you
should speak on the bomb blast, not yesterday's incident.

DR. Y. RADHAKRISHNA MURTY (Andhra Pradesh): | will confine
nyself 1o -the bomb blasts and the Christian community: s it all right,
Viadam?

THE DEPUTY CHAIRMAN: Yes. Please put the questions.

DR. Y. RADHAKRISHNA MURTY: | had the opportunity to go
hrough the statement of the hon.  Home Minister rather very carefully
decause | had 48 hours time, as it was postponed to today. After studying
t carefully, | have come o the conclusion that the statement conceals more
han what it reveals. | have two or three points, Madam, for clarifications.
[he issue of the Calling-Atlention Motion, as | understand and as | gave,
nvas primarily relating to the recent bomb blasts, attacks on the Christian
sommunity, its institutions, churches and various other aspects in relation to
‘he Christian community.

[ THE VICE-CHAIRMAN (SHRI T. N. CHATURVEDY}) in the Chair]

The Home Minister's statement seems to have diluted and diverted
he whole thing by expanding the answer and going into terrorism in
Jammu and Kashmir, the insurgency in the North-East and the Naxalite or
he left wing anarchy., Thank God Veerappan is not included. Madam, |
mvll just go to para 3 of the statement. The blast in the church premises
and allied institutions are not conhned to the three Siates of Andhra
“radesh, Goa and Karnataka alone, Worst things have occurred in Gujarat,
JP., MP., and Orissa. it may be true that in Andhra Pradesh and
<arnataka, the Deendar Anjuman, with Pakistan and iSl links is involved,
and not nine, but a score of people were arrested. It is true. But on that
ssue, | would like the Home Minister to note the statement of Shri
Jinakaran, DGP of Karnataka, where he said, "We cannot rule out anything.
3ut if an organisation as well founded as the IS is involved, we expect they
wvould use more sophisticated bombs. Why must they depend on gelatine
and not the more expensive and deadly RDX?" This is the statement given
»y the DGP of Karnataka. | am quoting this. The other issue is, though
some may feel that by God's grace, the truth has come out, | still feel that
he truth bas not come out. H is only the partial truth that has come out.
he basic cause lies elsewhere. Scores of media articles and editorials
ave peinted out the hate campaign as the root cause for all these things.
dere again, | am quoting.
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THE VICE-CHAIRMAN {(SHRI T. N. CHATURVEDI}): Please put the
gquestions, as the Madam has said or highlight the issues because quoting
takes a long time.

DR. Y. RADHAKRISHNA MURTY: Sir, | am putting the questions.
| am pointing ocut to the statement. | would like to know how the Home
Minister can justity his statement in view of these quotations. Mr. Jdiio
Ribeiro, the former Director-General of Punjab, in his lengthy article,
published recently in The Hindu, dated 27™ July, 2000, said, | quote.
| have got the quotation. He writes, | am not quoting the entire articke;
I am only guoting a couple of sentences. It says, "It is not unlikely that the
IS is involved. But they have been provided the handle by the hate-filled
and unwarranted statements against Christians made by the VHP and the
Bajrang Oal ieaders...” -~ it is a quotation, it is not my statement-- ...
Christians in india have always belonged to the main-stream. They have
never given cause for complaints to the law-enforcing authorities, It is very
unjust to target them in this fashion.” This is the statement of the former
DGP of Punjab. | have innumerable exampies of this hale campaign but
| do not want o go into the details. | have got a long list of them.

Now, thirdly, coming to para 4 ¢f the slatement - | am confining
myself to the statement - the Government tries 1o shift the responsibility in
reqgard to 'public order’ and ‘police’ by saying that it is a Slale subject,
when the ruling party's Fariwar is instigating hatred and violence all over
the country. Of course, the list ol assistance provided by the Government
is given here. But when the Government conveniently takes umbrage under
the Constitutional provision of 'technicalty', how do you explain this
Government's attempt at imposing article 356 in Bihar and & virtual show-

cause notice given recently to West Bengal.

Finally, to conclude, it is the responsibiiity of the State to order an
impartial inquiry .and investigation, giving up the policy of prevarication, to
order a fullstop to this hate campaigh, 10 assuage the hurt feelings of the
Christian community, to offer aii protection required for them, to maintain
communal harmony, to keep the great tradition of iclerance of thie great
country alive and to adhere to the Constitutional provisian of guarantees
given 1o the minority community under articles 25 and 30, OQtherwise, Sir,
this NDA Government will go down in history as a 'national disaster

alliance’ Government. Thank you.
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* Transliteration of the speech in Perslan script is available in the Hindi versioh of
the debate.
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~the debate.
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THE WVICE-CHAIRMAN (SHRI T.N. CHATURVEDD): Shri C.P.
Thirunavukkarasu. In future, | will always call you just C.P. Thiru,

SHRI C.P. THIRUNAVUKKARASL (Pondicherry) : Sir, you call me
C.P.T. Arasu; 1| will change my name fike this.

SHRI V.P. DURAISAMY (Tamil Nadu} Sir, he is moving nacessary
amendments for that.

SHA! C.P. THIRUNAVUKKARASU : Thanking you, Mr. Vice-
Chalrman. Sir, at the outset, | would like to draw the attention of the hon.
Minister to Unstared Question No. 994 with regard to the bomb blasts,
which was answered on 06.12.1998. The guestion was : ‘whether a bomb
exploded in Pooja Express on November 11, 1999: and the steps taken by
the Government to check the recurrence of such incidents? The answer to
this question was, "The Central Government has been reguiarly sensitising
the State Government to undertake appropriate preventive measures by
way of gathering of tactical intelligence., close surveillance of vunerable
areas, regular patrolling of sensitive areas and instaliations, anti-sabotage
checks, etc. Specific inteligence inputs received from time to time are
shared with the State Governments,” Sir, this is an answer which was given
on 8™ December, 1999, Sir, again there was an Unstarred Question in the
Rajya Sabha on the same subject on 26.04.2000. The question was .
'whether it is a fact that a most sophisticated explosive devica want off on
the Dethi-Saharanpur passenger train at old Delhi Railway Station on the g™
January, 2000; and wha! measures have been teken by the Government to
check such incidents?' Sir, if you would kindly note, it is the same answer
which had been given to the Unstarred Question No. 894 on 06.12.1989 in
the Lok Sabha. The answer to this guestion in the Rajya Sabha is, "The
Central Government has been regularly sensitising the State Governments
fo underiake appropriate preventive measures by way of gathering of
lactical intelligence, close surveillance of vulnerable areas ..."

Sir, if you would kindly note, the answer is the same even after
more than six months; the situation has not improved and the bomb bilasts
have not been controfled. | think the answers that are avallable in the
comptuters have been reproduced as it is. ...fIntermuptions)...

219



RAJYA SABHA [03 August,2000]

SHRI LK. ADVANI| : Two and two. makes four only. That is why
the answers are same.

SHRI C.P. THIRUNAVUKKARASU : Sir, my submission is that the
answers have not been improved upon, and the further surveillance and
tactical control have not been improved. This is the thing which | wanted
to bring to the notice of the hon. Home Minister,

THE VICE-CHAIRMAN (SHRI T.N. CHATURVED) : Please put your
question. Why are you referring to these questions? Kindly put pointed
questions 1o the Home Minister,

SHRI C.P. THIRUNAVUKKARASU : Sir, | request, the surveillance
may kindly be improved, as has been said in the answers. As far as the
manufacturing of bombs is concerned, it has become like a cotlage
industry in India, Sir, just like the cooking books, books on how to
manufacture a bomb, how to prepare a bomb, are being published, printed
and circulated among the people of India. Several people have released
such books. Fortunately, i is not being exhibited on television, and there
are no videos on it. | request that steps may Kindly be initiated to prevent
the distribution of books of this sort.

it has been said that a series of bomb blasts took place In
Karnataka, Andhra Pradesh and Goa. Actually, as my learned friend has
said, the Karnataka police has identified a movement. The founder of the
movement is Deendar Sannada Sangameshwara Siddiqui Tarigue. He s
neither a Hindu nor a Muslim. He claims to be an avatara of
Sangameshwara, the founder of Veerashaiva. It is shocking news. This
movement has been active in india from 1932, No sieps have been taken
since then to ban this organisation. As stated in the Minister's statement, |
request him to take steps to ban this movement.

Recently, the Prime Minister of India went to Rtaly. Our Prime
Minister gave an assurance to the Pope, “There will be no untoward
incidents against minorities. | will take all suitable steps.” But several things
happened here recently. There were attacks on minorities. Did you receive
any communication from the Pope after these incidents? What assurance
did our Prime Minister give to the Pope? | request that steps may kindly
be taken .... | '

THE WVICE-CHAIRMAN (SHRI T.N. CHATURVEDI} : You are
‘concluding now. You have asked a number of questions.
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 3.00P.M.

. SHRI C.P. THIRUNAVUKKARASLU : | have asked only two
questions.

| request that the House may kindly be informed whether any
communication has been sent to other countries, including Australia, that
we would safeguard the minorties of this country.

Thank you very much.
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SHRI V.V. RAGHAVAN {Kerala) : As the hon. Chair insists, | will be
very brief. | just want to draw the atiention of the hon. Home Minister to
the hidden sources, who, for monsetary gains, help the extremists to get
explosives and arms. There are some big guns involved in these aclivities,
Let me point out a very old case. It is worth considering even now. If you
trace the roots of the Jain Hawala transactions, you will find that it a¥l
began whep they fried 1o find the sources of funds ¢ - *he extremists. | do
not know why the entire episode turned dramatically and the culprits
escaped. Even now there are people, who, just for monetary gains,
sacretly help the extremisis to procure arms and explosives. Unless we
unearth these sources, we cannol face or confront the extremists.
Therefora, | would request the hon. Home Minister to ponder over it and
devote some of our resources and manpower to unearth these souwrcas and

get them booked.
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Chief Minister 1s not the Chief Minister of Haryana or Himachal
Pradesh. He is the Chief Minister of a State which is affected by
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*Transliteraiidn of the speech in Persian scnpt s available in the Hindi version of
the debate.
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SHRI R. MARGABANDU (Tamil Nadu): Mr.Vice-Chairman, Sir, apart
from political terrorists, thore are other sections of ferrorists and extremists,
who are frustrated, educaled, unemployed youth. In most of the Slates,
the persons who are educated, who are not getting any employment, have
resorted to these terrorist activities. | would like to know from the
Government whether such of those terrorists have been identified in any
State, whether any rehabilitation measures have been thought of for them;
and if they resort to them, whether the Government, the Stale Government
or the Central Government, are intending 1o show amnesty to them and
bring them to regular life.

Sir, now, we have come 10 a stage where not a day passes
without the report of a bomb blast in some part of the country, Every day,
there is a bomb blast. Nowhere people are safe. Whether they are going
in a train or going to the temple or to the church, anywhere, there is a
bomb blast and nobody is safte. | can say that even our Home Minister
was about to be a victim of this bomb blast at Coimbaitore. (interruptions).

SHRI PN, SiVA (Tamil Nadu): That happened long ago. That is
not the issue here now. That is irrelevant.

SHRI R. MARGABANDU : thal was alsg a bomb Dblast
{interruptions. .,

SHRI P.N. SIVA: We are not discussing that.

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI) : The recent
bomb blast .. (interruptions}...

SHRI R. MARGABANDU : It is said in this statement,
finterruptions).

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI): Mr. Margabandu
waris to make a few observations. Please take your .. .1, {interruptions).

- SHRI N. THALAVAI SUNDARAM (Tamil Nadu): Qur Home Minister
is atso coming forward with a statement. 1s it irrlevant.. {interruptions)...

SHRI R. MARGABANDU: In paragraph 4, it ie stated, "'Public
order’ and 'police' are State subjects as per the Constitution. The State
Governments are primarily responsible for maintenance of law and order.”
There 1S a mention about bomb blasts in church premises in the States of
Goa, Andhra Pradesh and Karnataka. | am surpnised that Tamil Nadu has
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not been included in the statement. Even in Tamil Nadu, a church was
attacked. And that was not included. ..finterruptions)...

SHRI P.N. SIVA: Sir, it was long ago.

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI: K is not a
question of argument. ..(Interruptions).... Please take your seats. The.
Home Minister is there. He will reply.

SHRI K. MARGABANDU:, There is no law and order at all in the
State of Tamil Nadu. That is the position. Is the Central Government going
to take stock of the situation there? .. finferruptions)...

SHRI V.P. DOURAISAMY: Mr, Vice-Chairman, Sir, 5-10 hon.
Members have spoken so far. But they have not done this..{Interruptions).

SHRI R. MARGABANDU: | would like to ask.. {interruptions)...

THE VICE-CHAIRMAN (SHRI T.N. CHATURVED!): You have made
your point, Mr. Margabandu. .. {interruptions)...

SHRI R. MARGABANDU: | would like to ask the Home Minister

whether the States have been identified. What steps have the State
Governments taken to curtail this? If the State Governments do not take

any precautionary action to stop these activities, what will happen to this
country? | would like to know whether the Central Government is going to
ask the State Governments for detaids of the action they have taken.

SHRI 8. VIDUTHALAI VIRUMBI (Tamil Nadu): Mr. Vice-Chairman,
Sir, with your permission.. finterruptions). ..

THE VICE-CHAIRMAN (SHRI T.N. CHATURVED!): The Home
Minister is there. You are not the Minister,

SHRI S. ' VIDUTHALAI VIRUMBI : | am asking for your permission,
Sir. | would like to know only one thing.. {{nferruptions)...

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI): Mr. Sundaram,
you were going to the Supreme Court. How have you come back again?
J{Interruptions}. ..

SHRI SVIDUTHALAI VIRUMBI: Sir, this is not a political issue or a
party issue. We are all concerned about the attacks on mincrities, We
have given a categorical assurance that the rights of the minorities will be
protected at any cost. There was a Commitltee headed by Mr. Sikander
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Bakht. He has enqguired into the malier and submitted a report 10 the
Government of Tamil Nadu during the regime of Ms. Jayalalitha. Let them
refer 1o it and find out in which regime the bomb blast had taken place.

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI):: You see, the
hon. Home Minister has cerlain responsibilities in the other House also. So,
please be brief. Dr. L.M. Singhvi.

DR. LM. .  SINGHVI (Rajasthan): Mr. Vice-Chairman, Sif, the
concerted and conspiratorial pattern of bomb blasts in different States and
the hand of the ISI and recent revelations with regard to them.make it a
national issue. It is no longer an issue confined to a single State even
though the distribution of subjects is such that police and law and order
are State subjects. We are one with the Home Minister, and | am sure, the
whole nation is with him in dealing with the whole problem of bomb blasts
as a national issue. We must ali rise above ouwr political consideration, must
all rise above our party consideration. This is a national issue which
requires a national approach in which all of us must join together. Mr.
Vice-Chairman, Sir, | don'l think thatl the federal system stands in the way.
Constitutionally, there are no obstacles, and | am sure, the Home Minister
will make that clear. It is also clear, Sir, that these bomb blasts are a part
of the pattern of proxy war from across the border which comes in different
shapes and sizes, and which erupts in different parts of our country at the
instance of ISI. That is why national coordination is necessary, and that is
why a spirit of national unity and solidarity of which my friend, Mr. Eduardo
Faleiro, spoke, is essential. Thal naticnal unity and solidatirity 1S built on
the foundation of secularism which is a part of the creed of our
Constitution. That secularism is a part of the tradition and the heritage of
India. It was from the Vedic times onwards to present times that this
sense of accommodation, of giving space to each other, has been a part of
our culture. |t will not do for the minorities to decry and deprecate the
majority, whether in the name of Hindutva or otherwise. it will not do for a
single church or mosque or temple to be brought down because even a
single incident is one too many. | think we must show a sense of
solidarity, we must show a sense of totat involvement in this nation-
building scheme of secularism in our country, as a foundation of building
our nation State, and meeling the security threat which is posed by our
enemy, who would be only too happy 10 destroy the amity and
understanding that we have sought to build up. While | am one with my
friend, the:hon. Member, Mr. Eduardo Faleiro, on many of the i'ss,ueg_ with
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regard to the apprehensions of the Christians and all the minorities, | must
draw an issue with him on one expression that is used and which | think is
a mistaken expression. He has used the expression of cultural nationalism,

May | submit wilh ali respect, that without culture, there can be no
nationalism, and without nationaiisny, thare can be no culture, and without
culture and without nationalism, we cannot have a sense of nation. [ am
sure we must interpret our cultural nationalism in the widest possible term,
in the most libera! perspective which 1s the genius of Intia.  AMr. Vice-
Chaaman, Sir, | wonder what has happened to the White Paper which the
Home Minister had promised; the White Paper on the black deeds of the
151 iIs what we alt want, the White Paper on the black deeds which are
done with the help of a person who is neither a Hindu nor a Muslim nor a
Christian. He is just a traitor, he is iust a spy. t think, we must rise above
these narrow communal considerations and recognise the threat and its
source for what 1t s,

Mr. Vice-Chairman, Sir, | would like to conciude by saying that
while we are all concerned and geeply distressed by these incidents, we
need to have a long-terny strategy, and | would like the Home Minister {o
tefl us how he envisions that long-term strategy What is gaing to be our
pasitive agenda on building citizenship vaiues, based on solidarity? How i1s
he going 1o secure a greater participation of cilizens? What is going to
happen to an eftort ke tHe Naboral Integration” Council? Why don't you
reconstitute it? Why don't you create it agan? And create it as a forum of
nalional unity, integrity and soldarity. We are all with the Home Minister in
this effort because, while we may be divided Dy our different parties and by
our different viewpoints, we are one In our alegiance 1o the country to
which we belong, ond | think these bamb blasts illustrate, and unveil the
evil face of a neighbour who conducls a proxy war through differen!
agencies. This is part of that concerted plan, that conspiracy, and the
nation should be one in fighting that corspiracy. | hope the Home Minister
will fight this menace with &l the strength that he has, and with all the
strength that we give as our support.

THE  VICE-CHAIRMAN  (SHHEI  T.N. CHATURVEDI): Mr
“remchandran, you are a very experienced Member, We have admitted
rour name. But, please ask just one or two questions, and be brigt. Don't
nake a speech
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SHRI N.K. PREMACHANDRAN (Keraia): Mr. Vice-Chaimman, | am
only seeking certain clarifications on the statement. Sk, in the first para of
the statement given by the hon. Home Minister, it is stated that the major
concemns of the intermal security scenario in the country centre around
() Pak-sponsored terrorism in Jammu and Kashmir, (i) inter-linked and
exlernally supported subversive activities of militant groups in the North East
and (i) the violence perpetrated by the Left-Wing extremist groups in some
Stales. Sir, these are the three main concems of the Government in
respect of the development of extremism and térrorism in our country. But
| would iike to know from the hon. Minister what he has done about the
religious, communal and fundamentalist forces which are encowraging these
exiremjst and terrorist forces to lake advantage of the political situation.
These extremists and terrorists are always using it as a weapon to spread
their roots for developing their activities and destablising our country,

It is also admitted in para 3 of the statement that a series of bomb
biasts took place throughout the country, especially in Andhra Pradesh and
Kamatka. They are against the minority communily. Most of them are
against the churches. Recently, a. bomb biast took place in a mosque in

~ Guntur. It is a pofitical issue.

| would like to say that it is & poltical issue. It depends on the
political developments in each and every State. Has the Government got
the political will to contain the communal forces who lake advantage of the
extremist and terrorist activities? We are making an allegation against the
ISI.. { do admit that it is the ISL.....fInterruptions)......

THE VICE-CHAIHMAN (SHRI T.N. CHATURVEDI): Piease put
questions only. You are, again, making &-speech,

SHRI N.K. PREMACHANDRAN: My specific question is this. Sir,
the IS!| is taking advaniage of this position. Due {0 these circumstances,
which have developed as partl of the hate campaign of the communat and
religious forcas in our country, there is an apprehension in the minds of the
minorities that they are [nsecure, S0, the (S| is taking advantage of this
position. My specific question to the hon, Minister la whether the
Qovernment has the political will and the political determination to contaln
the fundamental and communal forces, whether they are Hindus or Musima
or Christians. That is my question,

SHRI EDUARDO FALEIRO (Goe) : Sir, | am on a point of order.
Under rule 180 of the Rules of Procedure and as per the precedents which
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are quoted here In the 'Rajya Sabha at Work' at page 456, | am ralsing this
point. In a Calling- Attention, the Member who moves tha Calling' Attention
is entitled to put questions by way of clarifications, and the Minister is
required to reply. | must mention here right now that | had asked three
guestions by way of clarifications. Firstly, why has the Home Minister not
brought forward before the House a white paper on ISi-activities, which he
had promised to this very House in the month of December? Secondly, will
he take action to ban the organisations inciting violence? ... {interruptions)...

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI!): Mr. Faleiro, as
you know, usually, first, the Minister will reply. After that, f you are, as the
mover of the Resolution, not satistied, you may seek further clarification.

SHRI EDUARDO FALEIRO: 1| don't want to disturb him at the end,
If you feel 80, | will abide by your ruling.

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI):You have already
started. S0, you may continue, You have already made one point. Now,
the seccond point.

SHRI EDUARDO FALEIRQ: The sceond point. is whether the
Minister should ban the organisations which are creating violence, calling for
violence and organising violence on communal basis, including those
organisations which beiong to the Sangh Parivar.

Thirdly, 1 would like to know whether the Minister acknowledges
that concepte -- not the cultural and national concepts of Dr. Singhvl - like
Hindutva and Hindu Rashira are divisive and destructive of the Indian
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zEd TE ded A gggT aifeel AR e urd: B A UE v F 9O ¥ oE o
f6 399 A9x $ao ovdl aw & €1 They have not been able to reconcile
with the fact that even though partition of India tock place on the basis of

religion, India has successfully functioned as a secular State; India has
successfully funclioned as a State in which all cilizens are equal,
constitutionaily and actually also. 799 & RFuEa 78 &% 1A &1 IT9 FTO
¢ 5 Fefiy gfeom agasrs Y gu f e & gREY Ten TarteEs) ot wER
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FIF d sver s, F N odl ot gvew A So far as secularism s
concerned, no Government is going to compromise on issues like
secularism. | can say this on behalf of the present Government, o= .8
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g Wl ok )¢ Al @ Twdt except to develop the right perspective in
respect of the internal communal harmony in the country. IEW T
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SHRI EDUARDO FALEIRO: Madam, | think you will protect me. He
has not answered my question about the white paper,
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SHRI BRATIN SENGUPTA: (West Bengal): | have listened to the
statemment and the reply of the hon. Minister. He narrated every event and
it was quite informative. The hon. Home Minister has not replied why has
the Government of the day and the hon. Home Minister of the Government
of the day could not prevent the tragic ioss of lives that took place in the
bomb blasts in the country in the recent past; Am [ clear, Sir?
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SHRI L.LK. ADVANE. You are very ciear. VWhen bomb blasts take
piace, they are not really aimed at any one. They are aimed at the general

masses. @&l 99 WA A T, &E &9 9d 1, [ A a0 5 R Raas FE
T RRmie gonll #l, & w@a o1 BAW 3 @ B} @ v Rm eW w9 e
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| 29 ¥ a3-13 A § e o wa ¢ e ¥ Rl gAY g e
w30 Rt ¥9 @) Q¢ After all, those who indulge in terrorism eye this as the
most. convenient way of striking terror because they do not have to take
any risk themselves.

SHRI BRATIN SENGUPTA: Does that mean that your Government
is helpless?

SHRI LK. ADVANI: In these matters, | would plead with you, let us
not try to blame any one. If there is any one to blame, it is these terrorists
who are against the humanity and who heve no commitment of any kind,
either to religion or t0 any one.

THE DEPUTY CHAIRMAN: Terrorists only believes in one religlon
and that is terrorism. Thank you, Mr, Home Minister, for your reply. Now,
we have a Bill and there are'only two speakers, Mr. Bratin Sengupta and
Dr. Raja Ramanna.

THE ALL INDIA INSTITUTE OF MEDICAL SCIENCES (AMENDMENT)
BILL, 2000

THE MINISTER OF HEALTH AND FAMILY WELFARE (DR. C.P.
THAKUR): Madam, | move:

*That the Bill further to amend tha All Indla
Institute of Medical Sciences Act, 1956, be taken nto
consideration.”

Madam, as you. have rightly pointed out, this is a very small
amendment to the All India Institute of Medical Sciences Act. Madam, the
All India institute of Medical Sciences was eslablished by an Act of
Pariament in 1956. Three Members of Parliament, two from Lok Sabha
and one from Rajya Sabha, are elected by the Members on the Governing
Body of the All Institute of Medical Sciences. This amendment proposes
that the moment a Member becomses a Minister or a Minister of State or a
Deputy Minister or Deputy Chairman or Deputy Speaker, he should cease
to be a member of the Governing Body. This is only a small amendment.
| request that the Bill be 1aken into consideration.

The question was proposed

SHRI BRATIN SENGUPTA (West Bengall: Madam, | have no
objection to the Bill itself. But since this is a premier instituta of our
country which used to carry and is tlll carrying a lot of weight and prestige,
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